Annexure-5

Name of the corporate debtor: Infiniti Techlabs LLP; Date of commencement of liquidation: 07-07-2023; List of stakeholders as on: 31-08-2023

List of operational creditors (Government Dues)

{Amount in I)
SL Details of Claimant Details of claim Detalls of claim admitted Amount |[Amoun ount|Amount of | Remarks
Noj| received of of any |of claimiclaim if any
Department Government |Date of|Amount |Amount |Nature|Amount |Whether |% share |contingenfmutual [rejected junder
receipt |claimed |of claim[of  |covered by |lien/ intotal [claim |dues, verification
admitted [claim [lien or attachment|amount that
attachment|removed? |of claims may be
pending |(Yes/No) |admitted set off
disposal
1 [Assistant PF Central 02-08- 12,577 12,577 |Statutory] NIL Not 100 NIL NIL NIL NIL
ICommissioner , 2023 ues IApplicable
Employee’s Provident
|Fund Organisation
L Regional Office
lyderabad.
2 | The Deputy Director, Central 24-07- 3,00,113 | 3,00,113 [Statutory] NIL Not 100 NIL NIL NIL NIL
Employee’s State 2023 dues IApplicable
Insurance Corporation,
[Hyderabad
3 | Assistant Central 03-08- |84,60,345 | 84,60,345 | Statutory| NIL Not 100 NIL NIL NIL NIL
ICommissioner, Central 2023 dues Applicable
ITax, Central Excise, and
Service Tax, Malkajgiri
GST division
Secunderabad.
87,73,035 [87,73,035
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